IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :17-04-2026
Date : 17.04.2026

=N ©» |

25319/202617.04.2026 ggég>5026 SUMAN MITRA  (C.O. SgURT NO. ?gder btd. 2026-04- giiECH_3

25320/2026|17.04.2026 ?5éi;;2026 NIRANJAN ROUT [c.0.  [SOURT NO-[9rder Dtd. 2026-04= FWRIT §§
25321/2026|17.04.2026 225;2026 NIRANJAN ROUT [C.O. gogig NO. 2§der btd. 2026-04- g;
25322/2026|17.04.2026 222;2026 NIRANJAN ROUT [C.O. gogig NO. ?gder btd. 2026-04- g;
25323/202617.04.2026 i?if;;026 SUVENDU BARIK |C.O. gogig NO. ?gder btd. 2026-04- EE
25330/202617.04.2026 i?ggf;o26 J.BEHERA c.o. Sogig NO. ?gder btd. 2026-04- g;
25331/202617.04.2026 §§2$2626 J.LENKA c.o. EOURT NO. 2§der btd. 9999-12- ;iégINAL ;E
25332/202617.04.2026 22255024 C.SAMAL c.o. Sogig NO. ?gder btd. 2026-04- ;E
25334/202617.04.2026 §§§§;024 B.BEHERA c.o. gOURT NO. ggder btd. 2026-06- giggiiAL %E
25335/202617.04.2026 §§§§;024 K.DAS c.o. SOURT NO. Sgder btd. 2026-06- ;?;?ﬁiAL g;
25336/2026|17.04.2026 22235024 K.DAS c.o. SOURT NO. ggder btd. 2026-06- iiégiEAL g%
25337/2026|17.04.2026 225;2026 A.MISHRA c.o. gOURT NO. ?gder btd. 2026-04- g;
25338/2026 17.04.2026 2%5;2026 S.K.RATH c.o. gogig NO. 2§der btd. 9999-12- g%
25339/2026|17.04.2026 2%5;2026 B.DAS c.o. gogig NO. ?gder btd. 2026-04- gi




CMP- COURT NO. |[Order Dtd. 9999-12-
25340/2026(17.04.2026 | oo 0 o |K.N.SAHOO > oLD 3
cMP- COURT NO. Order Dtd. 2026-04-
25341/2026(17.04.2026 oo o0, (S.S.JENA 5 oLD Te
CRLMC- COURT NO. |[Order Dtd. 2026-04-
25342/2026 (17.04.2026 | o0 |P.K.JENA . i
CRLA- COURT NO. |[Order Dtd. 2026-06- |CRIMINAL
25343/2026|17.04.2026 26/2025 M.K.MOHANTY > OLD 29 APPEAL
CRLMC- COURT NO. |Order Dtd. 2026-05-
25344/2026 (17.04.2026  |[7,20 - |S.C.ATABUDHI . 0
CRLMP- COURT NO. |Order Dtd. 2026-04-
25345/2026 (17.04.2026 |20 |A.SAHOO . 05
CRLREV- COURT NO. |Order Dtd. 2025-05-
25346/2026(17.04.2026 | 2000 . [R.SAHOO . e
cMP- COURT NO. |Order Dtd. 2026-03-
25347/2026(17.04.2026 |Zo0 700 . [B.B.MALLICK . 31
CRLMC- COURT NO. |Order Dtd. 2026-05-
25348/2026 17.04.2026 | 00,700 o |D.P.DALAI 5 oLD 1
CMP- COURT NO. |Order Dtd. 2026-04-
25350/2026 17.04.2026 |02 0 . |A.K.SAHOO 5 oLD Te
CRLMC- BIDHUBHUSANA COURT NO. |[Order Dtd. 2026-04-
25351/2026117.04.2026 1071/2026 |MOHAPATRA 6 07
CRLMC- COURT NO. |Order Dtd. 5000-01- |CRIMINAL
25361/2026(17.04.2026 |, -°~ ., |A.K.BEHERA . o1 MrSe
CRLA- COURT NO. |[Order Dtd. 2026-03- |CRIMINAL
25362/2026(17.04.2026 |77, |S.BISWAL . 31 ADDLAL
WP (C) - COURT NO. Order Dtd. 2026-04-
25363/2026 (17.04.2026  |] o7 c o0 c |R.DAS . Te
WP (C) - COURT NO. Order Dtd. 2026-04- [WRIT
25364/2026(17.04.2026 |1, 72 0 (S, K. SAHOO . e R ANCH-3
WP (C) - COURT NO. Order Dtd. 2026-04- [WRIT
25365/2026 (17.04.2026 g o) o oo [P. K. PATRA : e ERANCH-€
WRIT
WP (C) — COURT NO. |[Order Dtd. 2026-04- |BRANCH
25366/2026 (17.04.2026  |ioo0)oq,, |T. K. SAHOO . e (DTVISTON
BENCH-1)
FAO- COURT NO. [Order Dtd. 2026-04- [+15C-
25367/2026(17.04.2026 A. K. BARIK : ' APPEAL
13/2026 6 16
SEC.
WP (C) - COURT NO. Order Dtd. 2026-04- [WRIT
25368/202617.04.2026 |/ oco’ 0 |D. SAHU : e ERANCH-7
WP (C) - COURT NO. Order Dtd. 2026-04-
25369/2026 17.04.2026 ;o0 0o, (L. D. PANDA . e
25370/2026(17.04.2026 WP (C) - R. C. MUDULI COURT NO. [Order Dtd. 9999-12-




14767/2025 15 31
25371/2026|17.04.2026 ¥g£22;2024 D. PANDA COURT NO. |Order Dtd. 2026-04-
25372/2026(17.04.2026 ?5;22;2026 SAHOO COURT MO ?gder Dtd. 2026-04- WRIT
25373/2026(17.04.2026 25;52;2025 .K.NAYAK COURT NO- ?gder Dtd. 2026-04- WRIT
WRIT
25374/2026|17.04.2026 ?5;22;2026 SAHOO COURT NO. Drder Drd. 2026-04- ?§?$§SION
BENCH-3)
25375/202617.04.2026 Zgég>5026 K. NAYAK SgURT NO. ?gder Dtd. 2026-04- giiECH—6
25376/2026|17.04.2026 ?iégg;2026 S. DAS igURT NO. ?gder Dtd. 2026-04-
25377/2026|17.04.2026 ?gég;;2026 DAS COURT NO. |Order Dtd. 202604~ WRIT
25378/2026|17.04.2026 ?5{32;2026 K. BISOI SgURT NO. ?gder Dtd. 2026-04- giiECH—S
25379/2026(17.04.2026 ?gé§;;2026 P. SAHOO COgRT MO 2§der Dtd. 9999-12-
25380/2026|17.04.2026 ?zég;;2025 R. MISHRA gogig NO. ?gder Dtd. 2026-04- RIT
25381/2026 17.04.2026 §§?¥§626 .R.PATRA gogig NO. ggder Dtd. 2026-04-
25382/2026|17.04.2026 Z§i¥§626 .R.BARIK gogig NO. igder Dtd. 2026-04- giiECH—S
25383/2026|17.04.2026 ?5421;2026 K. SWAIN gogig NO. ?gder Dtd. 2026-04- WRIT
25384/2026(17.04.2026 |5V .J.SAMANTA COURT NO. |0rder Dtd. 2026-04-
25385/2026|17.04.2026 ?5é§2;2026 K. SWAIN COURT NO.|Order Dtd. 2026-04- WRIT
25386/2026|17.04.2026 ¥§£22;2025 S. DEO COURT NO. |Order Dtd. 2026-04- WRIT
25387/2026|17.04.2026 ?gég;;2025 K. MOHANTY COURT NO. |0rder Dtd. 2026-04-
25388/2026(17.04.2026 gf;%};oza BARAL COURT MO ?gder Dtd. 2026-04- WRIT




WP (C) -

COURT

NO.

Order

Dtd.

2026-05-

WRIT

25389/2026(17.04.2026 610772026 S. PATTANAIK 23 04 BRANCH-3
WP (C) - COURT NO. [0rder Dtd. 2026-03-
25390/2026|17.04.2026 5011/2026 K. S. DAS 5 06
WRIT
WP (C) - COURT NO. [0rder Dtd. 2026-07- |BRANCH
25391/2026|17.04.2026 8373/2026 A. MOHANTY 20 15 (DIVISION
BENCH-3)
WP (C) - COURT NO. [0rder Dtd. 2026-04- |WRIT
25392/202617.04.2026 7470/202¢ |S- MOHRRANA 20 15 BRANCH-4
WP (C) - COURT NO. [0rder Dtd. 2026-04- |WRIT
25393/2026(17.04.2026 10834/2026 L. D. PANDA 20 15 BRANCH-4
WP (C) - COURT NO. [0Order Dtd. 2026-04-
25394/2026|17.04.2026 10389/2026 S. R. SAHOO 20 15
WRIT
WP (C) - COURT NO. |Order Dtd. 2026-04- |BRANCH
25395/2026(17.04.2026 10711/2026 C. SAMAL 20 15 (DIVISION
BENCH-3)
CMP- COURT NO. [0Order Dtd. 2026-04-
25396/2026(17.04.2026 775/2024 S MOHARANA 20 .
RSA- COURT NO. [0rder Dtd. 2026-04- |SECOND
25397/2026(17.04.2026 466/2007 B R SENAPATI 20 10 APDEAL
CMP- COURT NO. [0rder Dtd. 2026-04- |WRIT
25398/2026(17.04.2026 373/2024 S MOHARANA 20 10 BRANCH-1
RSA- COURT NO. [0rder Dtd. 9999-12- |SECOND
25399/2026|17.04.2026 86/2024 D NAYAK 17 31 APPEAL
JCRLA- COURT NO. [0rder Dtd. 9999-12- |CRIMINAL
25404/2026|17.04.2026 110/2024 P K DAS > OLD 31 APPEAL
WP (C) - COURT NO. |0rder Dtd. 2026-05- |WRIT
25412/2026|17.04.2026 7998/2026 A MOHANTY 15 06 BRANCH-8
BLAPL- COURT NO. |Order Dtd. 2026-04-
25417/2026|17.04.2026 8402/2025 H K PATRA 3 15
FAO- COURT NO. [0rder Dtd. 2019-10- MISC.
25419/2026(17.04.2026 246/2019 S K RATH 5 OLD 17 APPEAL
SEC.
FAO- COURT NO. Order Dtd. 2019-10- |115C:
25421/2026(17.04.2026 945/2019 S K RATH 2 OLD 17 APPEAL
SEC.
FAO- COURT NO. lOrder Dtd. 2019-10- [LSC:
25424/2026(17.04.2026 943/2019 S K RATH 2 OLD 17 APPEAL
SEC.
FAO- COURT NO. |Order Dtd. 2019-10- |115C:
25426/2026(17.04.2026 93/2013 S K RATH 5 OLD 13 APPEAL

SEC.




WRIT

25429/2026|17.04.2026 zs;gg;2023 G JAYSINGH gogig NO. ggder Dtd. 2026-04- ?§?$§§ION
BENCH-1)
25430/2026|17.04.2026 2?253;026 S.DAS gogig NO. ?gder Dtd. 2026-04-
25431/2026|17.04.2026 f?gg35026 A.K.MISHRA gogig NO. ?gder Dtd. 2026-04-
25432/202617.04.2026 ?ggg?;2025 A K MOHANTY gogig NO. ?gder btd. 2026-04- lpp1p»
25433/2026(17.04.2026 $2§§35026 D K PANDA cogRT NO- Order prd. 2026-04-
25434/2026(17.04.2026 §2§$32026 D K PANDA CogRT NO- ?gder Dtd. 2026-04-
25435/2026|17.04.2026 fgggf;026 S K PRADHAN Sogig NO. 2gder Dtd. 2026-04-
25436/2026(17.04.2026 32232626 B C PANDA cogRm NO- Order ptd. 2026-04-
25437/2026|17.04.2026 22532526 S K PRADHAN gogig NO. 2gder Dtd. 2026-04-
25438/2026(17.04.2026 $§3¥3;026 B.R.SETH COURT NO. (Order Dtd. 2026-04-
25439/2026|17.04.2026 g§2¥§626 G. SAHOO EOURT NO. ?gder Dtd. 2026-03-
25440/2026(17.04.2026 52532626 T K NAYAK COURT NO- gider Dtd. 9999-12-
25441/2026|17.04.2026 i?ggg;026 A PATTANATK EOURT NO. ggder Dtd. 2026-05-
25442/2026(17.04.2026  ((NC0 P k. MORANTY COURT NO. Order Dtd. 2026-04-
25443/2026|17.04.2026 SZT$§826 M M NAYAK EOURT NO. ?gder Dtd. 2026-04-
25444/2026(17.04.2026 §§2235026 S.R.SAHOO EOURT NO. 2Zder Dtd. 2026-04-
25445/2026(17.04.2026 ?fégg;zozz B SAMAL COURT MO ?gder Dtd. 2026-04- wRIT
25446/2026|17.04.2026 52232624 A.K.MOHANTY COURT NO. |Order Dtd. 2026-04-




WP (C) - COURT NO. |Order Dtd. 2026-04- |WRIT
25447/202617.04.2026 | go0, 50q, P K MOHANTY C. > oLD p BRANCH-4
CRLA- COURT NO. |Order Dtd. 2026-05-
25448/2026|17.04.2026 |/ U 05, |G.SAHOO C. 5 OLD 0
CONTC- COURT NO. |Order Dtd. 2026-04-
25449/202617.04.2026 | /o000, oo D SAMAL C. > oLD le
CONTC- COURT NO. |Order Dtd. 2026-04-
25451/2026|17.04.2026 | /o017, |D SAMAL C. > OLD s
WP (C) - SUBASH CHANDRA COURT NO. Order Dtd. 2026-01- |WRIT
25453/2026117.04.2026 1395565025 |pusPALAKA c. 1 16 BRANCH-3
WP (C) - COURT NO. |Order Dtd. 2026-04- |WRIT
25454/2026|17.04.2026 | oooe o0, (B DAS C. ] le BRANCH—2
WP (C) - COURT NO. |Order Dtd. 2026-04- |WRIT
25458/2026(17.04.2026 |5, 00 |P K MISHRA C. 1 09 BRANCH-8
WP (C) - COURT NO. Order Dtd. 2026-04- |WRIT
25459/2026(17.04.2026 | oo 0,0 |G C JENA C. ] le BRANCH-1
WP (C) - COURT NO. Order Dtd. 2026-04- |WRIT
25461/2026|17.04.2026 | o2y 00,0 |G R PATRA C. ] le BRANCH—2
WP (C) - COURT NO. Order Dtd. 2026-04- |WRIT
25462/2026|17.04.2026  |goq.0 05 |S. BARIK C. ] s BRANCH-7
WP (C) - COURT NO. Order Dtd. 2026-04- |WRIT
25465/2026(17.04.2026 |5, 00 0,5 |P K DAS C. ] le BRANCH—7
WP (C) - COURT NO. Order Dtd. 2026-04- |WRIT
25466/202617.04.2026 |5, 00 50,5 |J C BARAL C. 1 le BRANCH—7
WP (C) - COURT NO. |Order Dtd. 2026-05- |WRIT
25468/2026|17.04.2026 |, %) 0, |P CH DAS C. 1 01 BRANCH-1
WP (C) - COURT NO. Order Dtd. 2026-04- |WRIT
25473/2026(17.04.2026  |goo0’, 0o |P S DAS C. ] s BRANCH-3
WP (C) - COURT NO. |Order Dtd. 2026-04-
25479/2026|17.04.2026 |1 00 0,0 R.DAS C. 1 10
CRLA- COURT NO. |Judgement Dtd. 2026- |CRIMINAL
25487/2026|17.04.2026 |- ', 0 - |G.SAHOO C. 1 03-13 ADDEAL
SAILENDRA
_ PATTNAIK, oAl
25488/2026|17.04.2026 258552026 PULLIN MARTHA, C. EOURT NO. ?Eder ptd. 2026-04
A.S.PAUL, A.
MOHANTY
BLAPL- COURT NO. |Order Dtd. 2026-04-
25490/2026(17.04.2026 1536/2026 R. MOHANTY C. 1 16
[25491/2026(17.04.2026 [P (C) - T. K. NAYAK  [C. COURT NO. Order Dtd. 9999-12-




| 110875/2026 | 2 OLD 31
WP (C) - COURT NO. Order Dtd. 2026-04-
25492/2026|17.04.2026 10885/2026 T+ SWAIN 5 OLD 15
WP (C) - COURT NO. |Order Dtd. 2026-04- |WRIT
25493/202617.04.2026 g0 00 R. SAHOO 5 OLD 09 BRANCH-4
WP (C) - COURT NO. Order Dtd. 9999-12-
25494/202617.04.2026 |/ o000 |A. DAS . 31
WP (C) - COURT NO. Order Dtd. 9999-12- [WRIT
25495/202617.04.2026 |/ 0p0' 000 A DAS : 31 BRANCEH-1
WP (C) - COURT NO. |Order Dtd. 2026-04- |WRIT
25496/2026(17.04.2026 |go 000, K. SINGH . Te ERANCEH-3
WRIT
WP (C) - COURT NO. |[Order Dtd. 2026-04- |BRANCH
25497/202617.04.2026 | 20" [KSHITISH . e (DTVISTON
BENCH-3)
WP (C) - COURT NO. |[Order Dtd. 2026-04- |WRIT
25498/202617.04.2026 |/ oo’ 0 R. MOHANTY . e ERANCH-4
WP (C) - COURT NO. Order Dtd. 2026-04- [WRIT
25499/202617.04.2026  |g1o0%0 00 NAYAK : e ERANCEH-8
WP (C) - COURT NO. Order Dtd. 2026-04-
25500/202617.04.2026 [/ o0 o |D. SAMAL : e
WP (C) - COURT NO. Order Dtd. 2026-03- [WRIT
25501/202617.04.2026 |-, 700 0o BARIK 5 oc ERANCEH-1
WP (C) - COURT NO. Order Dtd. 2026-07- [WRIT
25502/202617.04.2026 [/ oo o |P. K. PANI > 5 BRANCH-1
WP (C) - COURT NO. |Order Dtd. 2026-04- [WRIT
25503/202617.04.2026 |5 000 0o |S K SETHI > Te BRANCH-1
WP (C) - COURT NO. Order Dtd. 2026-04-
25504/202617.04.2026 || -ooo' 0, |S K MOHARANA > Te
WP (C) - COURT NO. Order Dtd. 2026-04- [WRIT
25505/202617.04.2026 || o5 o0 |S. BARIK > T BRANCH-1
WP (C) - COURT NO. Order Dtd. 2026-04-
25506/2026|17.04.2026 |17 0 - o0, A. K. ROUL I e
WRIT
WP (C) - COURT NO. Order Dtd. 2026-04- |BRANCH
25507/2026|17.04.2026  |J0cg 0, |J. SAHOO I 20 (DTVISTON
BENCH-3)
WP (C) - COURT NO. Order Dtd. 2026-04- [WRIT
25508/2026|17.04.2026 |1 cog o0, |T. SWAIN I 1s BRANCH-]
WP (C) - COURT NO. |Order Dtd. 2026-04- |WRIT
25509/202617.04.2026 |, o 0’0 |B. TRIPATHY > Te ERANCH-2
WP (C) - COURT NO. Order Dtd. 2026-04- [WRIT
25510/2026|17.04.2026 2874/202¢ |5- NAYRK 12 15 BRANCH-2
25511/2026(17.04.2026  [WP(C)- P. K. MOHANTY COURT NO. [Order Dtd. 2026-04-

| N 2~
—~ | N e~

w = ~
=




111195/2026 | 12 16
WP (C) - COURT NO. Order Dtd. 2026-04- |WRIT
25512/2026(17.04.2026 |,) i’ o S, PANDA . e R ANCHS
WP (C) - COURT NO. Order Dtd. 2026-04- |WRIT
25513/202617.04.2026 21046/2025 B+ MOHANTY 12 16 BRANCH-5
WP (C) - COURT NO. Order Dtd. 2026-04- |WRIT
25514/2026(17.04.2026 |/ (0337000 [P. K. MISHRA I e R ANCH-4
WP (C) - COURT NO. Order Dtd. 2026-04-
25515/2026(17.04.2026 | /(309 50, [P. C. DAS . 07
BLAPL- COURT NO. Order Dtd. 2026-04-
25516/2026(17.04.2026 ||,o. o0, [RR NAYAK > e
CRLREV- COURT NO. Order Dtd. 2026-04-
25517/2026(17.04.2026 |, "~ . A. K. BEHERA = e
BLAPL- COURT NO. Order Dtd. 2026-04-
25518/2026(17.04.2026 |y o M. R. BARIK i iy
cMP- COURT NO. Order Dtd. 2026-04-
25519/2026(17.04.2026 |02 »0o, |S CHOUDHURYI = iy
CHIEF
WP (C) - . |order Dtd. 2026-04- |[WRIT
25521/2026(17.04.2026  |gooo)o 0 |S.K.SAHU JUSTICE'S |3y R ANCHS
COURT
CHIEF
WP (C) - .. lorder ptd. 2026-04- |[WRIT
25522/2026(17.04.2026  |g, 00 o |T.K.NAYAK JUSTICE'S || ¢ R ANCHS
COURT
CHIEF
25524/2026|17.04.2026 ggéj};OZG S.K.SAHU JUSTICE'S gider Ptd. 9999-12-
COURT
CHIEF
25525/2026 |17.04.2026 i?S$S£026 A.K.JATI JUSTICE'S gider btd. 2026-03-
COURT
CHIEF
25527/2026|17.04.2026 §§§;2026 D.BISWAL JUSTICE'S ?gder btd. 2026-04-
COURT
CHIEF
25528/2026|17.04.2026 g§£2}2026 S.K.SAHU JUSTICE'S gider Ptd. 9999-12
COURT
CHIEF
25529/2026|17.04.2026 2‘22;2026 D.BISWAL JUSTICE'S %der Dtd. 2026-04-
COURT
WRIT
CHIEF
WP (C) - . |order Dtd. 9999-12- |[BRANCH
25531/2026(17.04.2026 9512/2026 S.K.SAHU gg§g$CE S 31 (DIVISION
BENCH-1)
CHIEF
FAO- . |lorder Dtd. 2026-04-
25532/2026(17.04.2026 191/2026 D.BISWAL JUSTICE'S 15

COURT




FAO-

CHIEF

Order

Dtd.

2026-04-

25533/2026(17.04.2026 D.BISWAL JUSTICE'S
164/2026 COURT 15
CHIEF
WP (C) - , o Order Dtd. 9999-12- |WRIT
25534/2026/17.04.2026 10249/202¢6 |S-K-SAHU JUSTICE'S |5 BRANCH-1
COURT
CHIEF
25535/2026|17.04.2026 3(5);2026 M.NAIK JUSTICE'S ?gder btd. 2026-04-
COURT
WRIT
CHIEF
WP (C) - o |Order Dtd. 9999-12- |BRANCH
25536/2026(17.04.2026 10815/2026 |S-K-SRHU gg§§$CE |31 (DIVISION
BENCH-3)
CHIEF
WP (C) - o |Order Dtd. 9999-12- |WRIT
25537/2026(17.04.2026 10814/2026 |S-K-SRHU JUSTICE'S S, BRANCH-5
COURT
CHIEF
WP (C) - o Order Dtd. 9999-12- |WRIT
25538/2026(17.04.2026 10626/2026 S -K-SRHU JUSTICE'S |7 BRANCH-3
COURT
CHIEF
WP (C) - o |Order Dtd. 9999-12- |WRIT
25539/2026(17.04.2026 10516/2026 |S-K-SRHU JUSTICE'S |5 BRANCH-4
COURT
CHIEF
WP (C) - o Order Dtd. 9999-12- |WRIT
25540/2026(17.04.2026 10511/2026 |S-K-SRHU JUSTICE'S S, BRANCH-4
COURT
CHIEF
WP (C) - o Order Dtd. 9999-12- |WRIT
25541/2026(17.04.2026 9903/202¢6 |S-K-SRHU JUSTICE'S |7 BRANCH-4
COURT
CHIEF
25542/2026|17.04.2026 253(2)/;026 S.K.SAHU JUSTICE'S Cl)‘gder btd. 2026-04-
COURT
CHIEF
WP (C) - , o Order Dtd. 2026-04- |WRIT
25543/2026(17.04.2026 9131/202¢ |S-K-SRHU JUSTICE'S | BRANCH—7
COURT
WP (C) - COURT NO. |Order Dtd. 2026-04-
25544/2026(17.04.2026 9645/202¢6 [+ S+ PAIKRAY 17 06
WP (C) - COURT NO. |Order Dtd. 2026-04- |WRIT
25545/2026(17.04.2026 10062/202¢ |S-K-SAHU 12 16 BRANCH-3
WP (C) - COURT NO. |Order Dtd. 2026-04-
25546/2026|17.04.2026 10603/2025 S. K. BEHERA 12 15
WP (C) - COURT NO. |Order Dtd. 2026-04- |WRIT
25547/2026(17.04.2026 9659/2026 |S-K-SAHU 12 16 BRANCH-3
WP (C) - COURT NO. Order Dtd. 2026-04- |WRIT
25548/2026(17.04.2026 9656/202¢6 |S-K-SAHU 17 16 BRANCH-4
CHIEF
WP (C) - , o Order Dtd. 9999-12- |WRIT
25549/202617.04.2026 |7 0c5 5056 R-M.NAYAK JUSTICE'S |5 BRANCH-8
COURT
WP (C) - CHIEF Order Dtd. 9999-12- |WRIT
25553/202617.04.2026 10019/2026 R-M-NAYAK JUSTICE'S |31 BRANCH-7




| COURT
25555/2026(17.04.2026 |10 (S)7 |5 k. saHU USTICE' 3 grder Drd. 2939m1zn IR
COURT
25556/2026(17.04.2026 |5 1907 |K.N.SAHOO Frs— Order Drd. 2026704 R
COURT
25557/2026 |17.04.2026 ??22535025 R.B.MISHRA gogig NO. ?gder btd. 2026-03-
25558/2026 |17.04.2026 25{81;2025 K.N.SAHOO gogig NO. ?gder btd. 2026-04- giiECH—7
25559/2026|17.04.2026 2;2?3;026 R.B.MISHRA gogig NO. ?Eder btd. 2026-04-
25561/202617.04.2026 ?§?§E;2025 B.P.NANDA gogig NO. ?gder btd. 2026-04-
25563/2026|17.04.2026 ?2235026 P.PANIGRAHI gogig NO. Cl)gder Dtd. 2026-04~ |p 4
25564/2026|17.04.2026 ggég};026 S.GUPTA gogig NO. ggder btd. 2026-04- giiECH—B
25565/2026 |17.04.2026 ?23552626 R.R.NAYAK gogig NO. ggder btd. 2026-04~ |pp 0 5
25566/2026 |17.04.2026 ?28253;025 P.PANIGRAHT gogig NO. Cl)gder btd. 2026-04~ |g, 7 5
25567/2026 |17.04.2026 25421;2025 H.K.MOHANTA gogig NO. ?gder btd. 2026-04-
25568/2026 17.04.2026 25222;2024 J. SAHOO gogig NO. SZ?gzment btd. 2026-
25571/2026 |17.04.2026 i?i?5§626 P.1.MISHRA gogig NO. gzder btd. 2026-04~ lpppp 5
25572/2026|17.04.2026 2?8%52626 C.SAHU gogig NO. ggder ptd. 2026-05-
25573/2026 |17.04.2026 ?22?52626 S.BARIK gogig NO. g?der btd. 2026-04-
25574/2026 |17.04.2026 228252626 R.K.MALLICK gogig NO. ?gder Dtd. 2026-04~ |g, 7 5
25575/2026|17.04.2026 2?3252626 P.K.BARIK gogig NO. ?gder btd. 2026-04-
25576/202617.04.2026 §§8?52626 N. SAHOO gogig NO. ?gder btd. 2026-04-
25577/2026|17.04.2026 2?;?52626 M.R.BARIK gogig NO. ?gder btd. 2026-04-




ABLAPL- COURT NO. |Order Dtd. 2026-04-
25578/2026(17.04.2026 1996/2026 D.SAHU 3 OLD 57 BAIL-1

ABLAPL- COURT NO. |Order Dtd. 2026-03-
25579/2026(17.04.2026 1285/2026 S.K.DASH 3 OLD 30

ABLAPL- COURT NO. |Order Dtd. 2026-04-
25580/2026(17.04.2026 12189/2025 A .MOHANTY 3 OLD 15 BAIL-2

ABLAPL- COURT NO. |Order Dtd. 2026-04-
25581/2026117.04.2026 12274/2025 A .MOHANTY 3 OLD 15 BAIL-2

ABLAPL- COURT NO. |Order Dtd. 2026-03-
25582/2026(17.04.2026 1350/2026 S.R.SAHOO 3 OLD 10 BAIL-1

ABLAPL- COURT NO. |Order Dtd. 2026-04-
25583/2026|17.04.2026 2005/2026 K.K.NATH 3 OLD 15 BAIL-1

ABLAPL- COURT NO.
25584/2026(17.04.2026 1506/2026 P.K.MISHRA 3 OLD

CRLREV- COURT NO. |Order Dtd. 2026-04-
25585/2026117.04.2026 239/2026 K.DAS 3 OLD 15

ABLAPL- COURT NO. |Order Dtd. 2026-04-
25586/2026117.04.2026 2010/2026 J.P.BEHERA 3 OLD 30

ABLAPL- COURT NO. |Order Dtd. 2026-04-
25587/2026117.04.2026 2011/2026 P.K.BARIK 3 OLD 15

ABLAPL- COURT NO. |Order Dtd. 2026-04-
25588/2026117.04.2026 2002/2026 A.DAS 3 OLD 15 BAIL-2

ABLAPL- COURT NO. |Order Dtd. 2026-04-
25589/2026(17.04.2026 2014/2026 D.K.BEHERA 3 OLD 15 BAIL-1

ABLAPL- COURT NO. |Order Dtd. 2026-03-
25590/2026117.04.2026 1691/2026 N.R.BEHERA 3 OLD o4

ABLAPL- COURT NO. |[Order Dtd. 2026-03-
25591/2026117.04.2026 1691/2026 N.R.BEHERA 3 OLD o4

ABLAPL- COURT NO. |Order Dtd. 2026-04-
25592/2026|17.04.2026 1994/2026 S.S.PATTANAIK 3 OLD 15 BAIL-1

BLAPL- COURT NO. |[Order Dtd. 2026-04-
25594/2026117.04.2026 12781/2025 R.K.BARIK 3 OLD 16

CRLA- COURT NO. |Order Dtd. 2026-06- |CRIMINAL
25595/2026|17.04.2026 386/2024 D.MOHAPATRA 3 29 APDEAL

BLAPL- COURT NO. |[Order Dtd. 2026-04-
25596/2026117.04.2026 12765/2025 D.D.NAIK 3 16

BLAPL- COURT NO. |Order Dtd. 2026-04-
25605/2026117.04.2026 12745/2025 M.DAS 3 16

ABLAPL- COURT NO. |Order Dtd. 2026-04-
25606/2026117.04.2026 2020/2026 H.K.PATRA 3 15 BAIL-1

ABLAPL- COURT NO. |Order Dtd. 2026-03-
25609/202617.04.2026 1341/2026 A.K.SRICHANDAN 3 OLD 10

ABLAPL- COURT NO. |Order Dtd. 2026-04-
25615/2026117.04.2026 8093/2025 R.SINGH 3 OLD 15
25616/2026(17.04.2026 |ABLAPL-  |A.K.RANA COURT NO. Order Dtd. 2026-04- |BAIL-1




| 13077/2026 | 3 OLD 23

ABLAPL- COURT NO.
25620/2026(17.04.2026 1998/2026 M.K.RATH 3 OLD

ABLAPL- COURT NO. |Order Dtd. 2026-03-
25622/2026(17.04.2026 149272026 G.JAYSINGH 3 OLD 16

WP (C) - COURT NO. |Order Dtd. 2026-04-
25623/2026|17.04.2026 10154/2026 S. R. SAHOO 3 OLD 16

BLAPL- COURT NO. |Order Dtd. 2026-04-
25625/2026|17.04.2026 12518/2025 R.K.MALLICK 3 OLD 16

BLAPL- COURT NO. |Order Dtd. 2026-04-
25627/2026|17.04.2026 139272026 B.R.SENAPATI 3 OLD 16

BLAPL- COURT NO. |Order Dtd. 2026-04-
25629/2026(17.04.2026 12782/2025 S.K.SUNDARA 3 OLD 16

BLAPL- COURT NO. |Order Dtd. 2026-04-
25630/2026|17.04.2026 1766/2026 K.K.NATH 3 OLD le BAIL-1

BLAPL- COURT NO. |Order Dtd. 2026-04-
25632/2026|17.04.2026 12771 /2025 K.K.NATH 3 OLD le BAIL-1

BLAPL- COURT NO. |Order Dtd. 2026-04-
25633/2026|17.04.2026 12756/2025 C.SAMAL 3 OLD 16

BLAPL- COURT NO. |Order Dtd. 2026-04-
25634/2026|17.04.2026 12701/2025 A .MOHANTY 3 OLD le

BLAPL- COURT NO. |Order Dtd. 2026-04-
25636/2026|17.04.2026 2722/2026 P.K.BARIK 3 OLD 16

BLAPL- COURT NO. |Order Dtd. 2026-04-
25638/2026|17.04.2026 12509/2025 P.K.MOHANTY 3 OLD 16

FAO- COURT NO. |Order Dtd. 2026-04- MISC.
25639/2026|17.04.2026 972/2019 B SAHOO 3 OLD . APPEAL

SEC.

BLAPL- COURT NO. |Order Dtd. 2026-04-
25640/2026|17.04.2026 12713/2025 S.R.SAHOO 3 OLD 16

TRP (C) - COURT NO. |Order Dtd. 2026-04-
25641/2026|17.04.2026 506/2023 A K BEHERA 3 OLD 16 M.J.C

BLAPL- COURT NO. |Order Dtd. 2026-04-
25642/2026(17.04.2026 12716/2025 P.K.PANI 3 OLD 16 BAIL-1

ABLAPL- COURT NO. |Order Dtd. 2026-04-
25643/2026|17.04.2026 2882/2026 M R SAHOO 3 OLD 16

ABLAPL- COURT NO. |Order Dtd. 2026-04-
25644/2026|17.04.2026 2882/2026 M R SAHOO 3 OLD 16

ABLAPL- COURT NO. |Order Dtd. 2026-04-
25645/2026|17.04.2026 2882/2026 M R SAHOO 3 OLD le

ABLAPL- COURT NO. |Order Dtd. 2026-04-
25646/2026|17.04.2026 2882/2026 M R SAHOO 3 OLD le

ABLAPL- PRAKASH COURT NO. |Order Dtd. 2026-04-
25647/2026|17.04.2026 1995/2026 |CHANDRA DASH 3 OLD 15 BAIL-1

ABLAPL- COURT NO. |Order Dtd. 9999-12-
25648/2026(17.04.2026 3886/2026 K K NATH 3 oLD 31




WP (C) -

COURT

NO.

Order

Dtd.

2026-04-

WRIT

25649/2026(17.04.2026 | e )" |r swAIN COURT o wRIT
25650/2026(17.04.2026 ?5;2%;2026 G SAHOO CogRT NO- ?gder Dtd. 2026-04- T
25651/2026(17.04.2026 g§é§>5026 A MOHANTY COURT NO. |Order Dtd. 2026-04-
25652/2026 17.04.2026 ggé§>;026 gig?g KUMAR gogig NO. ?gder Dtd. 2026-04-
25653/2026(17.04.2026 ggég>5026 K C PANDA COgRT MO ?gder Dtd. 2026-04- T
25655/2026|17.04.2026 gfég};026 S BARDHAN gogig NO. 2§der Dtd. 2026-04- giiECH—Z
25656/2026|17.04.2026 gségé;zoz5 B. DAS gogig NO. ?gder Dtd. 2026-04- uRIT
25657/2026(17.04.2026 §5§§}5026 KISTISH COURT NO. (Order Dtd. 2026-04- R
25658/2026(17.04.2026 ggég>5026 KISTISH cogRT NO- Order Drd. 2026-04- URIT
25659/2026|17.04.2026 f§§;2026 P.K.JENA gogig NO. ?gder Dtd. 2026-04-
25660/2026|17.04.2026 §§2;2026 P.K.JENA gogig NO. ?;der Dtd. 2026-04-
25661/2026(17.04.2026 fﬁ?;2026 P.K.JENA CogRm NO- ?gder Dtd. 2026-04-
25662/2026(17.04.2026 §§8;2026 P.K.JENA CogRT NO- ?gder Dtd. 2026-04-
25663/2026(17.04.2026 |1507 . |P.K.JENA COURT NO. |Order Dtd. 2026-04-
25664/2026|17.04.2026 i??;2026 P.K.JENA gogig NO. ?gder Dtd. 2026-04-
25665/2026(17.04.2026 i?g;2026 P.K.JENA COgRT MO ?gder Dtd. 2026-04-
25667/2026(17.04.2026 (700060 IS R.SAKOO COURT NO. |Order Dtd. 2026-04-
25669/2026(17.04.2026 ggég};026 M PATI CogRT NO- gider Dtd. 9999-12- RRIT




WP (C) -

COURT

NO.

Order

Dtd.

2026-04-

25677/202617.04.2026 37471/2025 P. TANGA C.0. > OLD 16
WP (C) - COURT NO. [0Order Dtd. 2026-04-
25678/2026|17.04.2026 10715/2026 A. K. NAYAK C.0. > OLD 10
WP (C) - COURT NO. [Order Dtd. 9999-12- |WRIT
25679/202617.04.2026 10916/2026 S. S. PATTNAIK|C.O. > OLD 31 BRANCH-4
WP (C) - COURT NO. [Order Dtd. 9999-12- |WRIT
25680/2026/17.04.2026 10919/202¢6 S+ S+ PATTNAIK|C.O. > OLD 31 BRANCH-7
WRIT
WP (C) - COURT NO. |[0Order Dtd. 2026-04- |BRANCH
25681/2026/17.04.2026 9706/2025 R. R. DAS C.0. 5 OLD 15 (DIVISION
BENCH-2)
WP (C) - COURT NO. [0Order Dtd. 2026-07-
25682/2026117.04.2026 11456/2026 P. BEHERA C.0. 23 02
CRLREV- COURT NO. |[0Order Dtd. 2026-06-
25683/2026(17.04.2026 248/2026 D.P.DASH C.o. 17 59
ABLAPL- COURT NO. [0Order Dtd. 2026-04-
25686/2026/17.04.2026 2006/2026 T R DAS C.0. 17 15 BAIL-2
WP (C) - COURT NO. |Order Dtd. 2026-04-
25689/2026/17.04.2026 13196/2025 A. PATTNAIK C.0. 19 16
WP (C) - COURT NO. |0rder Dtd. 2026-05- |WRIT
25711/2026(17.04.2026 10769/2026 D.K.PANDA C.0. 1 11 BRANCH-5
CRLREV- DEEPAK KUMAR Order Dtd. 2026-04-
25324/2026117.04.2026 1089/2025 |PANT GENERAL 07
CMP- Order Dtd. 2026-04-
25325/2026(17.04.2026 622/2026 KABITA PATRA |GENERAL 16
WP (C) - Order Dtd. 2026-04- |WRIT
25326/2026(17.04.2026 10581/2026 MANAS PATI GENERAL 16 BRANCH-3
ABLAPL- MALLICK DEBRAT Order Dtd. 2026-04-
25327/2026|17.04.2026 1915/2026 |SMRUTTRANJAN GENERAL 07
ABLAPL- AKSHAYA KUMAR s
25328/2026(17.04.2026 2707/2025 |BEHERA GENERAL Petition
RSA- Judgement Dtd. 2024- SECOND
25329/2026|17.04.2026 |30, 5419 |SUNIT SAHOO GENERAL 12-13 APPEAL
WRIT
WP (C) - SHUBHAM Petition With BRANCH
25333/202617.04.2026 5515/2005 |RASTOGI GENERAL Annexures (DIVISION
BENCH-3)
WP (C) - Order Dtd. 2023-01- |WRIT
25349/2026|17.04.2026 15377/2014 SUNIT SAHOO GENERAL 04 BRANCH

N¢




(DIVISION
BENCH-1)
25352/2026|17.04.2026 |"E(C)- HIRARAM BHOI |GENERAL Entire Document
10632/2026
FAO- PRATAP KUMAR Judgement Dtd. 2025- MISC.
25353/202617.04.2026 553/2020 |BEHERA GENERAL 10-31 2E§EAL
WRIT
WP (C) - Order Dtd. 2026-04- |BRANCH
25354/2026(17.04.2026 11170/202¢ FTRARARM BHOI  |GENERAL le (DIVISION
BENCH-3)
WP (C) - . WRIT
25355/2026(17.04.2026 11273/202¢ HTRARRM BHOI  |GENERAL Entire Document BRANCH-3
FAO- PRATAP KUMAR Order Dtd. 2026-01- [1SC-
25356/2026(17.04.2026 553/2020 |BEHERA GENERAL 25 APPEAL
SEC.
WP (C) - . WRIT
25357/2026(17.04.2026 10962/202¢ HTRARRM BHOI  |GENERAL Entire Document BRANCH-3
WP (C) - . WRIT
25358/2026(17.04.2026 5656/2026 |MANAS PATI GENERAL Entire Order BRANCH-3
ABLAPL- AKSHYA KUMAR Order Dtd. 2026-04-
25359/2026(17.04.2026 2034/2026 |BEHERA GENERAL 16
WP (C) - Order Dtd. 2026-04-
25360/2026(17.04.2026 10223/202¢ ANAS PATI GENERAL le
WP (C) - MANAS RANJAN Order Dtd. 2026-04- |WRIT
25452/2026(17.04.2026 9934/2026 |SAHOO GENERAL 09 BRANCH-4
WP (C) - CHIRANJEEV Order Dtd. 2022-09- |WRIT
25520/2026/17.04.2026 |1 9530 /2022 |IDYABHUSAN ~ |CENERAL 05 BRANCH-8
BLAPL- BIDYADHAR Order Dtd. 2026-04-
25523/2026(17.04.2026 1252472025 |PANDA GENERAL le
WP (C) - MANOJ KUMAR Order Dtd. 2026-03- |WRIT
25526/202617.04.2026 | 01075017 |rana GENERAL 31 BRANCH-8
WP (C) - MANOJ KUMAR Order Dtd. 2024-02- |WRIT
25530/202617.04.2026 |10 355055 [Rana GENERAL 19 BRANCH-6
BLAPL- DAKSHYESH Order Dtd. 2026-04-
25569/2026(17.04.2026 12765/2025 DARSHAN NATK | CENERAL 16
BLAPL- Order Dtd. 2026-04-
25570/2026|17.04.2026 13107/2025 |SYED IQBAL GENERAL 16
MISC.
FAO- MANOJ KUMAR L
25593/2026(17.04.2026 932013 RANA GENERAL Petition APPEAL

SEC.




BLAPL- DEBIDUTTA Order Dtd. 2026-04-
25654/2026(17.04.2026 1901/2026 |MOHAPATRA GENERAL 16

CRLA- DEBIDUTTA Order Dtd. 2026-04- |CRIMINAL
25666/2026(17.04.2026 286/2020 MOHAPATRA GENERAL 17 APDEAL

BLAPL- Order Dtd. 2026-04-
25724/2026|17.04.2026 12783/2025 ANITA DASH GENERAL 16

BLAPL- Order Dtd. 2026-04-
25727/2026|17.04.2026 484/2026 ANITA DASH GENERAL 06

WP (C) - B. N. Order Dtd. 2026-04- |WRIT
25400/2026(17.04.2026 11085/2026 |SHADHANGI GENERAL 16 BRANCH-5

CMP- JYOTI RANJAN Order Dtd. 2026-04-
25401/2026117.04.2026 369/2026 NAYAK GENERAL 16

WP (C) - JYOTI RANJAN Order Dtd. 2026-04- |WRIT
25402/2026|17.04.2026 9874/2026 |NAYAK GENERAL le BRANCH-7

BLAPL- JYOTI RANJAN Order Dtd. 2026-04-
25403/2026|17.04.2026 532/2026  |NAYAK GENERAL le

BLAPL- JYOTI RANJAN Order Dtd. 2026-04-
25405/2026117.04.2026 12540/2025 NAYAK GENERAL 16

ABLAPL- BIJAY KUMAR Order Dtd. 2026-04-
25406/2026117.04.2026 1815/2026 |BEHERA GENERAL 16

WP (C) - Order Dtd. 2026-02-
25407/2026117.04.2026 18894/2024 D K JENA GENERAL 06

MISC.

25408/2026|17.04.2026 |- 2O” R. K. DEHURY |GENERAL Order Dtd. 2026-04- |, oppay

13/2026 16

SEC.

WP (C) - Order Dtd. 2026-02-
25409/2026117.04.2026 18894/2024 D K JENA GENERAL 06

CRLMC- Order Dtd. 2026-04-
25410/2026|17.04.2026 1187/2026 B. N. SAHU GENERAL 17

CRLMC- Order Dtd. 2026-04-
25411/2026(17.04.2026 1175/2026 B. N. SAHU GENERAL 17

SA- Order Dtd. 2025-08- |SECOND
25413/2026|17.04.2026 345/1996 K K PANIGRAHI |GENERAL 26 APPEAL

CRLMC- Order Dtd. 2026-04-
25414/2026(17.04.2026 1175/2026 B. N. SAHU GENERAL 17

CRLMC- Order Dtd. 2026-03-
25415/2026|17.04.2026 204/2026 N.K.SATAPATHY |GENERAL 19

CRLMC- MANOJ KUMAR Order Dtd. 2026-04- |CRIMINAL
25416/2026117.04.2026 5672/2025 |PANT GENERAL 16 MISC

CRLMC- BINDU SAGAR Order Dtd. 2026-04-
25418/2026117.04.2026 1880/2025 |SWAIN GENERAL 16

CRLMC- Order Dtd. 2026-04-
25420/2026(17.04.2026 1177/2026 B. N. SAHU GENERAL 17




CRLMC- MANOJ KUMAR Order Dtd. 2026-04-
25422/2026(17.04.2026 1164/2026 |PANT GENERAL 16
CONTC- MANOJ KUMAR Order Dtd. 2026-04-
25423/2026|17.04.2026 2688/2024 |PANT GENERAL 16
BLAPL- MANOJ KUMAR Order Dtd. 2026-04-
25425/2026|17.04.2026 1043/2026 |pANT GENERAL 16
CRLMC- Order Dtd. 2026-04- |CRIMINAL
25427/2026|17.04.2026 1176/2026 B. N. SAHU GENERAL 17 MISC
CRLMC- Order Dtd. 2026-04-
25428/2026|17.04.2026 117472026 B. N. SAHU GENERAL 17
SA- Order Dtd. 1971-02-
25450/2026(17.04.2026 240/1967 B P SWAIN GENERAL 12pPetition,
WRIT
WP (C) - Order Dtd. 2026-04- |BRANCH
25455/2026|17.04.2026 37720/2023 G JAYASINGH GENERAL 07 (DIVISION
BENCH-1)
WP (C) - Order Dtd. 2026-04- |WRIT
25456/2026|17.04.2026 95659/2017 P K MOHANTY GENERAL 07 BRANCH-7
WP (C) - Order Dtd. 2020-09- |WRIT
25457/2026|17.04.2026 91130/2020 S DAS GENERAL 02 BRANCH-6
WPC (OAC) — Order Dtd. 2023-08- (
25460/2026|17.04.2026 1708/2012 R K BARIK GENERAL 29 OA Branch N
WPC (OAC) - Order Dtd. 2023-08-
25463/2026|17.04.2026 1709/2012 R K BARIK GENERAL 29 OA Branch
RSA- Order Dtd. 2015-06-
25464/2026|17.04.2026 453/2003 S S SAHU GENERAL 17
WP (C) - Order Dtd. 2026-04- |WRIT
25467/2026|17.04.2026 9357 /2026 M BEHERA GENERAL 10 BRANCH-3
WP (C) - Order Dtd. 2026-04- |WRIT
25469/2026|17.04.2026 9328/2026 M BEHERA GENERAL 10 BRANCH-€
WP (C) - Order Dtd. 2026-04-
25470/2026|17.04.2026 9316/2026 M BEHERA GENERAL 10
WRIT
WP (C) - Order Dtd. 2026-04- |BRANCH
25471/2026|17.04.2026 9320/2026 M BEHERA GENERAL 10 (DIVISION
BENCH-2)
ABLAPL- Order Dtd. 2026-04-
25472/2026|17.04.2026 1805/2026 B K DALAI GENERAL le BAIL-2
25474/2026|17.04.2026 |LOR” R K SAHU GENERAL Entire Order
VR 337/2024 *
WP (C) - Order Dtd. 2026-04-
25475/2026|17.04.2026 10669/2026 M K NAYAK GENERAL le
WP (C) - Order Dtd. 2026-04- |WRIT
25476/2026|17.04.2026 8845/2026 B K DALAI GENERAL le BRANCH-3
CRLMC- Order Dtd. 2026-03-
25477/2026(17.04.2026 3010/2025 B P SWAIN GENERAL 19




WP (C) -

Order Dtd.

2026-04-

25478/2026|17.04.2026 10225/2026 |F K LENKA GENERAL e
WP (C) - Order Dtd. 2026-04- |WRIT
25480/2026/17.04.2026 8425/202¢6 M K JENA GENERAL 16 BRANCH-5
WP (C) - Order Dtd. 2026-04-
25481/2026|17.04.2026 8885/2026 M K JENA GENERAL 16
CRLREV- Order Dtd. 2026-03- |CRIMINAL
25482/2026(17.04.2026 31/2026 S K MOHARANA |GENERAL 18 REVISTON
WP (C) - Order Dtd. 2026-04- |WRIT
25483/2026(17.04.2026 1182/2024 |} K BARIK GENERAL 10 BRANCH-2
WP (C) - Order Dtd. 9999-12- [WRIT
25484/2026/17.04.2026 35004/2025 K C PANDA GENERAL 31 BRANCH-4
WP (C) - Order Dtd. 2026-04- |WRIT
25485/2026/17.04.2026 10283/2026 |F K MISHRA GENERAL 08 BRANCH-S
WP (C) - Order Dtd. 2026-07- |WRIT
25486/2026/17.04.2026 10975/2026 ° K DAS GENERAL 06 BRANCH-S
25489/2026|17.04.2026 |"ELC)~ ANTL GENERAL Annexur
VR 882/2009 exure
RFA- Order Dtd. 2024-11- |FIRST
25550/2026|17.04.2026 110/2005 A MOHAPATRA GENERAL 08 APPEAL
WRIT
WP (C) - Order Dtd. 2017-02- |BRANCH
25551/2026/17.04.2026 365572002 K P MOHANTY GENERAL 99 (DTVISTON
BENCH-3)
oJc- Order Dtd. 2013-02-
25552/2026|17.04.2026 2966/199g |P DHAR GENERAL 14
WA- Order Dtd. 5000-01- WRIT
25554/2026|17.04.2026 130/2018 S N SHARMA GENERAL 01 APPEAL
WA- Order Dtd. 2024-01- |WRIT
25560/2026/17.04.2026 2686/2023 |N K SAHU GENERAL 55 ADDEAL
MISC.
25562/2026|17.04.2026 |F20” A K PANDA GENERAL Order Dtd. 2025-04- |, pppay
106/2021 25
SEC.
WP (C) - Order Dtd. 2026-04- |WRIT
25597/2026|17.04.2026 10457/2026 P BEHERA GENERAL 10 BRANCH-1
CRLREV- Order Dtd. 2025-11-
25598/2026|17.04.2026 953/2025 P BEURA GENERAL 29
RSA- Order Dtd. 9999-12- |SECOND
25599/2026|17.04.2026 475/2025 S SAHOO GENERAL 31 APPEAL
CONTC- Order Dtd. 2026-04-
25600/2026|17.04.2026 703/202¢ |R K MAHABHOI  |GENERAL e
WRIT
WP (C) - Order Dtd. 2026-04-
25601/2026/17.04.2026 10710/2026 R K MAHABHOI  |GENERAL e BRANCH

(DIVISION

1’




BENCH-3)
25602/2026|17.04.2026 gzé2>;026 B M PADHI GENERAL ?gder Dtd. 2026-04- gEiECH_l
25603/2026(17.04.2026 |/ 1) |k N SAHOO GENERAL Order Dtd. 2026-04- WRIT
25604/2026|17.04.2026 ?gig%;2024 R SAHU GENERAL Sgder Dtd. 2024-04- giiECH—6
25607/2026|17.04.2026 ?f;g;;2026 R K BARIK GENERAL ?gder btd. 2026-04- giigCH_B
25608/202617.04.2026 ?g{g}5026 N K ROUT GENERAL gsder btd. 2026-04-
25610/2026|17.04.2026 ?5823;2026 D K JENA GENERAL ?gder Dtd. 2026-04-
25611/202617.04.2026 ?§é§2;2026 D K JENA GENERAL ?;der btd. 2026-04-
25612/2026(17.04.2026 ?5522;2026 D K JENA GENERAL ??der btd. 2026-04- giiECH—l
25613/2026(17.04.2026 ?fégé;ZOZG D K JENA GENERAL ?gder btd. 2026-04-
25614/202617.04.2026 §§§21}2025 B K DAS GENERAL Order brd. 2026703
25617/2026|17.04.2026 ?g{g};OZG A K PATTANATK |GENERAL ggder Ptd. 2026-04- gii;CH_7
25618/2026|17.04.2026 §T§¥2626 KSHITISH GENERAL ggder Dtd. 2026-02-
25619/2026(17.04.2026 |0 o |xsuiTTSH GENERAL Order Drd. 2026-02-
25621/2026(17.04.2026 53352356 P BEURA GENERAL Order brd. 2026-04-
25624/2026(17.04.2026 |50 1007 DEADAK KOMAR - lenymRar, Order Dtd. 2026-04- WRIT
25626/2026(17.04.2026 |5 1017 | DRSTAR KOMAR - lepymrar, Order Dtd. 2026-04- |WRIT

WRIT
25628/2026(17.04.2026 |0 (2)° - |\PARTAR SARATHL opymrar, Order brd. 2026-04- e o

BENCH-2)
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WP (C) -

PARTHA SARATHI

Order Dtd.

2026-04-

WRIT

25631/20261(17.04.2026 6695/2026 |DAS GENERAL 17 BRANCH-7
CRLMC- HRUDANANDA Order Dtd. 2026-03-
25635/2026|17.04.2026 925/2026 MOHAPATRA GENERAL 30
FAO- Order Dtd. 2026-04-
25637/2026|17.04.2026 525/2025 R. K. DEHURY GENERAL 15
TRP (C) - Order Dtd. 2026-06-
25668/2026(17.04.2026 |oo0 )0 SARAT DASH GENERAL o5 M.J.C.
WP (C) - Order Dtd. 2026-04- |WRIT
25670/2026[17.04.2026 |g o), |S. R. PATTNAIK|GENERAL e R ANCH-2
WP (C) - Order Dtd. 2026-04- |WRIT
25671/2026[17.04.2026 |7, =), |S. R. PATTNAIK|GENERAL e R ANCH-1
WRIT
WP (C) - Order Dtd. 2026-04- |BRANCH
25672/2026(17.04.2026 |3 or 50, [SUVENDU BARIK |GENERAL iy (DTVISTON
BENCH-1)
ABLAPL- Order Dtd. 2026-03-
25673/2026(17.04.2026 [T/ 0, [BIKRAM ROUT GENERAL o BATL-1
CMP- Order Dtd. 2026-04-
25674/2026(17.04.2026 |-o" )., |SUVENDU BARIK |GENERAL 0
WRIT
WP (C) - Order Dtd. 2026-04- |BRANCH
25675/2026|17.04.2026 6702/2026 M. R. BARIK GENERAL 17 (DIVISION
BENCH-1)
WP (C) - Order Dtd. 2026-04- |WRIT
25676/2026(17.04.2026 |/, 00>, M. R. BARIK GENERAL o R ANCH-1
WP (C) - Order Dtd. 2026-03-
25684/2026(17.04.2026  |¢ 5.> 0, [D SETHI GENERAL 20
Order Dtd. 2025-12- |SECOND
25685/2026|17.04.2026 |RSA-3/2007 |A K SAMAL GENERAL e S PPEAL
WP (C) - Order Dtd. 2026-04- [WRIT
25687/2026(17.04.2026 ;1 ot o0, (D K MOHANTY GENERAL e R ANCH-4
WP (C) - Order Dtd. 2010-05-
25688/2026|17.04.2026 2342/2009 S SAHOO GENERAL 18
WRIT
WP (C) - Order Dtd. 2022-07- |BRANCH
25690/2026|17.04.2026 13315/2007 J R SAHOO GENERAL 05 (DIVISION
BENCH)
MISC.
25691/2026|17.04.2026 |F20” P K BHUYAN GENERAL Order Dtd. 2024-10- |, pppay,
726/2019 05
SEC.
MISC.
25692/2026|17.04.2026 |F2O” P K BHUYAN GENERAL Order Dtd. 2024-10- |, pppay
271/2019 05
SEC.
BLAPL- Order Dtd. 2009-03-
25693/2026|17.04.2026 17210/2008 S PATI GENERAL 16Petition, Annexure,




SAO- SECOND
25694/2026117.04.2026 25/2012 S K PALAT GENERAL Lower Court Record APPEAL

WA- Order Dtd. 2011-11- |WRIT
25695/2026117.04.2026 194/2011 S MOHANTY GENERAL 14 APPEAL
25696/2026(17.04.2026 |12 (C)~ S SAHOO GENERAL Lower Court Record

: : 9420/2008

WP (C) - Order Dtd. 2012-02-
25697/202617.04.2026 445/2010 S BARIK GENERAL 13

CRLMC- Order Dtd. 2026-03-
25698/202617.04.2026 845/2026 B RANA GENERAL 19

WP (C) - Order Dtd. 2026-04- [WRIT
25699/202617.04.2026 11070/2026 P BEHERA GENERAL 17 BRANCH-8

TRP (C) - Order Dtd. 2026-06-
25700/2026(17.04.2026 100/2026 D BARIK GENERAL 0

WP (C) — Order Dtd. 2026-04- |WRIT
25701/2026(17.04.2026 12682/2025 P K DASH GENERAL 08 BRANCH-5

WP (C) - Order Dtd. 2026-04- |WRIT
25702/202617.04.2026 11096/2026 P BEHERA GENERAL 17 RRANCH-4

ABLAPL- Order Dtd. 2026-01-
25703/2026(17.04.2026 13115/2025 R SAMAL GENERAL 13

WP (C) - Order Dtd. 2026-04- |WRIT
25704/202617.04.2026 30117/2025 A P SETY GENERAL 16 RRANCH-4

WP (C) - Order Dtd. 2026-04-
25705/2026117.04.2026 6586/2026 H K MALLICK GENERAL 17

CRLMC- Order Dtd. 2026-04-
25706/202617.04.2026 1182/2026 H K MALLICK GENERAL 17

WP (C) — Order Dtd. 2026-06-
25707/2026117.04.2026 23277/2024 P K LENKA GENERAL 54

WP (C) - Order Dtd. 2026-04- |WRIT
25708/202617.04.2026 |/ 30 50,6 B K DAS GENERAL 16 BRANCH-4

WRIT

WP (C) - Order Dtd. 9999-12- |BRANCH

25709/2026117.04.2026 9743/2026 P K MALLICK GENERAL 31 (DIVISION
BENCH-1)

WP (C) - Order Dtd. 9999-12- |WRIT
25710/2026117.04.2026 9838/2026 P K MALLICK GENERAL 31 BRANCH-5

WP (C) — Order Dtd. 2026-04- [WRIT
25712/2026117.04.2026 37800/2025 P K MALLICK GENERAL 17 BRANCH-8

CRLMP- Order Dtd. 2026-04-
25713/2026(17.04.2026 435/2026 R SAMAL GENERAL 16




ABLAPL-

Order Dtd.

2026-04-

25714/2026|17.04.2026 1999/2026 R SAMAL GENERAL 16

WP (C) - Order Dtd. 2026-04- |WRIT
25715/2026|17.04.2026 10297/2026 P BASTIA GENERAL 10 BRANCH-1

WP (C) - Order Dtd. 2026-04- |WRIT
25716/2026/17.04.2026 35645/2025 |F BASTIA GENERAL 10 BRANCH-4

CRLMC- Order Dtd. 2025-08-
25717/2026|17.04.2026 1096/2025 B B MALLICK GENERAL o5

CMP- Order Dtd. 9999-12-
25718/2026(17.04.2026 617/2026 P BASTIA GENERAL 31

WP (C) - Order Dtd. 2026-04-
25719/2026|17.04.2026 3973/2026 A SUNDARAY GENERAL 17

WRIT

WP (C) - Order Dtd. 2026-04- |BRANCH

25720/2026|17.04.2026 3975/2026 A SUNDARAY GENERAL 17 (DIVISION
BENCH-1)

WP (C) - Order Dtd. 2026-04- |WRIT
25721/2026|17.04.2026 4967/2026 A SUNDARAY GENERAL 17 BRANCH-6

WP (C) - Order Dtd. 2026-04- |WRIT
25722/2026|17.04.2026 3970/2026 A SUNDARAY GENERAL 17 BRANCH-2

CRLMC- Order Dtd. 2026-04-
25723/2026|17.04.2026 1150/2026 N PANDA GENERAL 16

WP (C) - PRAVAT CHANDRA Order Dtd. 2025-12-
25725/2026117.04.2026 34507/2025 BEHERA GENERAL 08

ABLAPL- Order Dtd. 2024-10-
25726/2026|17.04.2026 11327/2024 N K ROUT GENERAL 01

WP (C) — Order Dtd. 2026-04-
25728/2026|17.04.2026 3807/2026 K N SAHOO GENERAL 17

WP (C) - Order Dtd. 2026-04- |WRIT
25729/2026|17.04.2026 9508/2026 S K SUNDARA GENERAL 15 BRANCH-5

WP (C) — Order Dtd. 2026-04-
25730/2026(17.04.2026 4597/2026 K N SAHOO GENERAL 17

WP (C) - Order Dtd. 2026-04-
25731/2026117.04.2026 10811/2026 J RANI GENERAL 15

WP (C) - Order Dtd. 2026-04-
25732/2026(17.04.2026 7024/2026 T MISHRA GENERAL 06Annexure,

N I C (Software Team)



